
 

 

 

 

 

 

THE MIZORAM EXHIBITION OF FILMS ON TELEVISION SCREEN 

THROUGH VIDEO CASSETTE PLAYERS (REPEAL) BILL, 2025 

 

A 

Bill 
 

  

  To repeal The Mizoram Exhibition of Films on Television Screen 

through Video Cassette Players Act, 1990 

 

  Be it enacted by the Legislative Assembly of Mizoram in the Seventy-

Fifth Year of the Republic of India as follows, namely:- 

 

 

1. Short title and        (1) This Act may be called The Mizoram Exhibition of Films on 

commencement:-    Television Screen through Video Cassette Players (Repeal) Act,       

      2025 

    (2) It shall come into force on the date of their publications in      

    the Official Gazette. 

 

2.    Repeal of the    (1) The Mizoram Exhibition of Films on Television Screen  

       Act (No.    through Video Cassette Players Act, 1990 is hereby repealed. 

 7 of 1990):-    (2) The repeal by this Act shall not affect the previous     

        operation of the Act so repealed or anything done or suffered 

        thereunder, or any obligations or liability accrued or incurred 

        under the Act so repealed, or any legal proceeding or remedy 

        in respect of any such obligation or liability, as aforesaid, and 
        any such legal proceeding or remedy may be continued or  

        enforced as if  the Act had not been passed. 

 

 

 

 

 


